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Saita Centres in Delhi

3892. SHRI VENOD SHARMA.:
SHRI SURESH PACHOURI:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are aware thag
Satta is being promoted by many lottery
dealers and retailers in the country, par-
ticularly in the National Capital;

(b) the number of Satta centres detect-
ed so far in the Cgpital in the grab of
lottery centres;

(c) whether Government pro-
pose a total ban the Iotteries in the coun-
try; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. TACOB): (a)
“Betting and gambling™ comes under item
34 of the State List of the Seventh Sche-
dule tg the Constitution of India. There-
fore i; is for the State Governments to
cntrol and regulate ‘Satta’.

(b) 136 cases in the year 1991 and 129
cases in the year 1992 (31.7.92) of lottery
dealers indulging in Satta gambling have
been registertd by Delhi Police.

(c) and (d) There
present.
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Aclivities of Builders in Dethi

3894. SHRI GHUFRAN AZAM: Wil
the Minister of HOME AFFAIRS be pleca-
sed to state:

fa) whether a number of builders in
the Capita] are duping the consumers and
extorting huge sums for booking of plots
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(b) if so, the detailg of such complaints
received by police against the builders
in the Capital during the last cne vyear;

(c) whether the Delhj Police have taken
any actign in this regard; and



